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there is a friction; the friction is between customers and the banking staff. This has created
a lot of problems not only in Karnataka but also in all other parts of the country. So, I
request the hon. Finance Minister in this. The earlier Chief Minister of Karnataka had also
written a letter to the Government of India requesting a change in this and seeing to it that
the earlier Regional Recruitment Boards are brought back and recruitment is done in the
earlier fashion. Earlier, when Regional Recruitment Boards were there, the local language
was considered compulsory and the recruitment was done. Because of the centralised
system, the local languages of all the States are neglected. This has created unrest among
the people in the country, particularly to those who have studied in the local languages.
They are not getting even a clerical job in their own States, even in rural banks! That is the
problem. I request the Government to change the direction of the recruitment and issue
a new directive to all the States and bring back the Regional Recruitment Boards again.

Thank you very much, Sir.

SHRI R.S. BHARATHI (Tamil Nadu): Sir, I associate myself with Zero Hour
Mention made by the hon. Member.

SHRI K.C. RAMAMURTHY (Karnataka): Sir, I also associate myself with Zero
Hour Mention made by the hon. Member.

SHRI RITABRATA BANERJEE (West Bengal): Sir, I also associate myself with
Zero Hour Mention made by the hon. Member.

MR. CHAIRMAN: This is an important issue and it has to be studied. Now, Shri B.
Lingaiah Yadav; he is not present. Shri Motilal Vora.

Trafficking in women and children in the country
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SHRI K.G. KENYE (Nagaland): Sir, I also associate myself with the matter raised
by the hon. Member.
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Selling of goods at more than MRP at airports and other places
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FTransliteration in Urdu script.



